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To,

The Member Secretary
Karnataka State Pollution Control Board,

Parisara Bhavan, No.49,

Chruch Street
Bengaluru — S60001.

Kind Attn: Law Officer.

' Sir,

Sub: Forwarding of action taken report with respect to Hon’ble NGT matter OA No 312/2022
pertaining to the Burial ground inside Kembhhattahalli Lake, Bengaluru-reg.

Ref: 1. The Hon’ble National Green Tribunal, Principal Bench, New Delhi order dated 06.05.2022

in respect od OA No. 312/2022.
2. Board office memorandum No KSPCB/NEIA-OB/0/NGT-312/2022-23/1854 dated

10.06.2022.
3. Joint inspection of the committee on 07.07.2022.

& ok ok

Adverting to the above the grievance made by Mr. Vilasisni Ram Kumar and others had

grievance against Burial ground inside the Kembattahalli Lake in violation of Environmental

. norms after the lake was handed over to the BBMP at the start of 2020 by demolishing the wall
which was being built to demarcate the burial ground from the lake premises, the Hon’ble NGT,
Principal Bench, New Delhi has passed an order Dated 06.05.2022.( OA No.312/2022), Vide ref
(1).

In the said order, the Hon’ble NGT felt it would be appropriate to have a factual and action
taken report from a joint committee comprising of State Wetland Authority, State PCB
.commissioner Municipal Corporation Greater Bengaluru and collector Bengaluru with sate PCB
as Nodal agency for co-ordination & compliance, vide ref (2).

In order to implement the Hon’ble NGT, Principal Bench order No.312 dated
06.05.2022, the Board Office issued office Memorandum(OM) No. KSPCB/NEIA-OB/QO/NGT-
312/2022-23/1854, dated: 10.06.2022. As per this direction the Joint committee visited the

Email : bommanhalli@kspcb.gov.in Website : http://kspcb.gov.in



Kembattahalli Lake on 07.07.2022 vide ref (3). The detailed action taken report prepared
by the committee and it is enclosed for further needful action.

This is for your kind information and further needful.

Yours faithfully,

Envirox{%({\(%a/;r/

RO-Bommanahalli
Encl: As above

Copy To:

1. The Deputy Commissioner, Bangalore Urban District and Chairman of the Joint
Committee. .

2. The Member secretary, State wetland authority, (Member of the committee).

3. The Joint Commissioner, BBMP, (Member of the committee).

4. The Senior Environmental officer, KSPCB, Bangalore South, (Member of the
committee).
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Action taken report of the Joint Committee as per the direction of the 1:an b:z
0 O
NGT passed in the matter of NGT order w.r.t. OA NO. 312/2022, pertaining
the burial sround inside the Kembatahalli Lake, Bangalore .

Preamble:

Mr. Vilasisni Ram Kumar and others had grievance against Burial ground inside the Kembattah.alll
Lake Premises at Thalaghattapara. The applicants have complained that there have been multiple
burials at the lake premises and is in violation of Environmental norms after the l'c?ke was handed
over to the BBMP at the start of 2020 by demolishing the wall which was being bu.llt to demarcate
the burial ground from the lake premises which is nothing but as systematic approach of
encmachme:u on lake. The same has been admitted in Hon’ble NGT, Principal Bench in the name
of Oniginal Application No. 312/2022.

The Hon'ble NGT, Principal Bench had passed an order dated 06.05.2022 with respect to
Original Application NO. 312 of 2022, regarding burial ground inside the Kembattahalli Lake in
violation of the environmental norms after the lake was handed over to the BBMP at the start of
2020 by demolishing the wall which was being built to demarcate the burial ground from the lake
premises. In the said order, Hon’ble NGT has appointed a Joint Committee comprising of
Deputy Commissioner, Bangalore Urban District, Officer from State Wetland Authority,
Commissioner, Bruhat Bengaluru Mahanagara Palike and State PCB directed the Joint
Committee to undertake site visits, look into the grievances of the applicants and take requisite
remedial action by following due process of law. Factual and action taken report may be

furnished within two months by e-mail and also Karnataka State Pollution Control Board has
been made as Nodal agency for co-ordination and compliance.

In order to ixnplément the Hon’ble NGT, Principal Bench order No.312 dated 06.05.2022, the
Karnataka State Pollution Control Board had passed an Office Memorandum(OM) No.
KSPCB/NEIA-OB/O/NGT-312/2022-23/1854, dated: 10.06.2022, consists .of the following
Departments. Copy of the OM is enclosed as Annexure-I.

1. The Deputy Commissioner, Bangalore Urban District as Joint Committee Chairman.

2. The Member Secretary, State Wetland Authority, Department of Ecology and
Environment, MS Building, 7" floor, Near Vidhana Soudha, Ambedkar Veedhi, Bangalore
560 001 nominated as Member.

3. The Joint Commissioner from Bruhat Bangalore Mahanagara Palike, NR Square,
Bangalore 560 002 nominated as Member.

4. The Senior Environmental Officer, Zonal Oftice- BNG-South Zone, bnominaled as
Member.

5. The Environmental Officer, Regional Office-Bommanhalli, KSPCB nominated as Member
Convener.
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2. The Mo . . istrict, K.G.Road, Bangalore-56009

2. er Secretary Stat t of Ecology & Environment
a Soudha, Ambedkar Veedhi, Bangalore-56000.
li Zone, Begur Road, Bangalore.

P, Bangalore.

n, Bangalore.

, Bommanhal
Lake Division-BBM
5. The Tahsildar, Bangalore South Divisio
6. The Senior Environmental Officer, Zonal Office- BNG-South Zone, Bangalore

7. Environmental Officer, Regional Office- Bommanhalli, ( Member Convener Of the
Committee), Bangalore

Further, as per the instructions of the Deputy

Commissioner, Bengaluru Urban District, the
spot inspection of Kembatahhalj lake was carrie

d out by Joint Committee on 07.07.2022.

The applicant Ms. Vilasini Ramkumar did not attend. Smit. Manjula M. S. resident of Royal

County, Advocate representing Ms. Vilasaini Ramkumar and Sri Shailesh Cherathi ( Resident
of Arya Hamsa Flat, Mobile N0.9741939070) were present during the inspection. Sri. Shailesh

Cherathi agreed that they have a mailed to the Hon’ble NGT through e-mail, on mail id
Judicial-ngt@gov.in . The photographs taken during inspection are enclosed as Annexure-
1.

During Joint committee inspection, the residents of the Kembattahalli informed that the burial
ground is in this premises of the Kembattahalli Lake since many years. They also requested for
alternate location as they have no place for burial of the locals. During Covid also they have buried
their near and dear ones in the burial ground itself. One Kum.Harini said that her father Sri. B. N.
Sachidananda died recently buried in the same burial ground and the petitioners in this case have
filed a police complaint on her in May 2022. TFurther, the locals made a request to the committee
that in this case the Government may provide burial ground and they are willing to shift the same.
The BBMP officials have fenced with chain-link the whole lake. They have lo_ckcd the entry gate
from the lake side and there is no approach road to the Burial ground. The locals also claimed that
they are finding it very difficult for burial. The residents of the Kembattahalli requested to the
Deputy Commissioner who is member of the committee for separate space for burial ground for
the sake of humanity. o

The observations made by the Joint Committee and action taken report, as per the direction of

the Hon’ble NGT has been mentioned in detail and in this regard separate table is prepared as
below:
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storm drain

. chance of stagnating the water . and

obstacle for flow of water. The
functionality. of storm water drain is
not affected, and also they have
made the gradient slope for easy
flow of water. Hence, there is no

Direction | 7 TABL
W Is)ubject of | Observations E—
. INo. | Directi rvations of Joint Comeonitton T+
1 Encroal;)l:lns]em ’Mwoglz‘hmt ommittes ACtio;TaW
The De BTN S S — ort
puty commissioner directed |
t . r directed | 1 TR mao— -
Igemtl};e Tahsildar to Survey of I The Tahsiidar submittd the - the
attaha}h Lake and submit the attached as Annexure" nment TL-/ o
report with respect to the a. Reg. Sy.No. 3, as per Guntas- Ong{na
Encroachment. area of lake js 5 ACT® Lake ared 15
Survey Records, the GOVt Karab
The village accoun Acres 16 Guntas jacent
tant was also asked untas. number, adjace
to locate land for the burial ground. b. IS{;EI-\;Y- Ng. 3, recofisS usr‘e’ie the total are@ 06
. ., and as per me€ 7 S
lake is 6 Acres {)6 Guntas, instead of 5 Acre
Guntas.
c. In the area of about 0 ACreS 12 Guntzs the
Temple of Thoppamma Devi is Located. .
d. The Burial Ground is located in two Pockets ©
A Land at an extent of 0 Acres 20 Guntas and
i Acres § Guntas.
|
! 2. The Tahsildar has submitted the proposal to
i the Assistant commissioner, Bangalore South
‘ Division with respect to sanction of land of 2.0
| Acres in Sy. No. 55, Kembattahalli Village for
- . : . burial ground, it is attached as Annexure-V.
Direction | Impact on | The committee observed during | Office of the Executive Engineer, Storm Water Drain,
No. 2 functionality of | inspection, that, there was 1O Bengaluru Mahanagara Palike informed that the

separate storm water drain is provided adjacent to the
Kembattahalli Lake and taking step to control the
entering the sewage to the Lake.

-




| restriction of water flow.

' Direction | Ecology of | Kembattahalli Lake is located in

' No. 3 | Kembattahalli Lake | downstream and sewage diversion

? ] pipe line is being constructed by
L BBMP to divert the sewage entering

} to Lake. Hence there is no chances

|

|

|

;

€mba - - cated at Kembettahalli
Village, éfﬁ;ﬁ{&ake s'f,utlk? “ Talk, Bangalore.
Kembattahallj 1y 1. i tained by Bruhat
Bengaluru Mangngg, - palike (BBMP). Kembattahalli
lake receives storriar;ater from two primary drains
and one S€condary ¢rin. The Lake has one out.et on

1ts  South Western Corner .This outlet facilitate
excess/overflow Water flow.

of entry of sewage into the
Kembatrahalli Lake.




After the Joint Committee inspection of Kembattahalli Lake for ascertaining the ground reality
and after verification of action taken report submitted by the authorities, the Committee has
derived certain short/medium and long term Remedial measures which is as below:

Recommendation of the Joint Committee _about the remedial measures: The Joint
committee discussed in detail and recommended for Long Term Remedial measures.

Department concerned for

SL. Activity
taking action

1| Frequent cleaning of accumulated floating debris /solid BBMP
| waste from the storm water drain ) S
2 | To provide /install Trash barrier to the entry point of BBMP
| storm waterdrains |
Installation of designed appropriate screen to arrest entry
floating debris into the drain at different locations before BBMP
entering to water from SWD located at Kembattahalli
Lake o
4 Stoppage of sewage entering into the drain by
identifying missing links of lateral sewer lines which are

10 be connected to the storm water drain.
S Regular monitoring of Kembattahalli Lake. KSPCB J

Hence. we submit this report along with Annexure- I to V before the Hon’ble National Green

Tribunal. Principal Bench for kind consideration.

A
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Deputy Commissioner
Bangalore Urban District
and Chairman of the Joint Committee —

5

Member secretary

o State wetland authority

4 ’

(Member of the committee)

ia

Joint Commissioner,
BBMP
Mafaﬁ 9y 4
Senior Environmental officer,

(Member of the committee)
KSPCB,

Bangalore (Meber of the committee)
KASL o (-
Environmé&ntal officer
and Member Convener

w.r.t NGT OA No, 312 of 2022
RO, Bommanhalli, KSPCB.
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No. KSPCB/NEIA-OBA/NGT-312/2022-23/ | {1 Date:

FFICE MEMO DU

Sub: Constitution of Joint Committec in the matter of OA No. 312/2022 pertaining to the
Burial ground inside Kembhattahalli Lake, Bengaluru-reg.
Ref: The Hon’ble National Green Tribunal, Principal Bench, New Delhi order dated: 06.05.2022

in respect of OA No. 312/2022

ettens

Preamble:

Adbverting to the grievance made by Mr. Vilasini Ramkumar and others against Burial Ground
inside the Kembattahalli Lake in violation of the environmental norms after the lake was handed
over to the BMP at the start of 2020 by demolishing the wall which was being built to demarcate
the burial ground from the lake premises, the Hon’ble National Green Tribunal, Principal

Bench, New Delhi has passed an order Dated: 06.05.2022.

In the said order, the Hon’ble NGT felt it would be appropriate to have a factual and action taken
report from a Joint committee comprising of State Wetland Authority, State PCB Commissioner,
Municipal Corporation Greater Bengaluru and Collector Bengaluru with the State PCB as Nodal

agency for co-ordination & Compliance

In compliance to the Hon’ble NGT directions, the following Joint Committee is constituted
consisting of the representatives of the following Departments:

- s aer . & n
N 1 Name & Designation Position .m the Name & Contact No
€ | No. Committee
’( - { 1. | The Deputy Commissioner, Chai -
Y ! Bengaluru Urban District Arman
i |2 | Member Secretary Memb -
) | | State Wetland Authority. SO
9 [ 3. Joint Commissioner, BBMP, Member -
E Bommanahalli i
| 4. Senior Environmental Officer Member Sri-SK. V
~ A | -K. Vasudev, X
L . f Z))nal Office, Bengaluru south Bengaluru Sout;?Z(sfeEo‘1 ’
| ; - o B Mb: 9945276544
“nvironmen icer, Member Convener | Sri. K.S Sudhak ‘
o K onal Office- Bommanahalli Environmenta] Offcer
' . ;
: m‘,ﬁl\) o Mb:99860-24330. :
A4 -
U
s «F 3 yesF 3 2- = o _cf_r.’\.‘w -
3, 5% WY 394 TBIA w0 323 AVOID USE OF PLASTIC BE ‘ECOY Frisn m v
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dertake site VISIts, look into 0@7

As per the directions of Hon’ble NGT: hin four weeks, Ul dial action by following dy,

*  The Joint Committee may meet w]tt ke requisite reme
grievances of the applicants and 3 ithin two months by e-mail a
process of law. furnished Wi ort PDF and

; rt may be F/OCR supp

) iadcitcuigll in ? mv::\? li’ntgl:eegzr;?;; in the form of searchable PD

not in the form of Image PDF.

2/2022 (PB)-
Encl.: NGT order dated: 6.05.2022 in respect of OA No. 31 |
472’/
-~ _MEMBER SECRETARY
'?’ ~ 2 z "y ’ | }/

To,

i
1. The Deputy Commissioner, !
Bengaluru Urban District. l 2 ]
K G Road, Bengaluru 560 009. !
2. Member Secretary ‘ DEPUTY
State Wetland Authority, BN
Department of Ecoloiy & Environment
708, M S Building, 7™ Floor, Near Vidhana Soudha,

Ambedkar Veedhi, Bengaluru 560 001.

3. Joint Commissioner, BBMP,
Bommanahalli Zone,
Begur Road
Bengaluru.

4.  Senior Environmental Officer,
Zonal Office, Bengaluru south Zone ,
KSPCB, “Prakruthi Bhavan, Ground Floor,
Site No. 1421, Sector-C,
Suryanagar, 2" Stage, Anekal Taluk,
Bengaluru Urban District

t/ 5~ Environmental Officer,
Regional Office- Bommanahalli, KSPCB,
“Prakruthi Bhavan, Ground Floor,
Site No. 1421, Scctor-C,
Suryanagar, 2™ Stage, Anekal Taluk,
Bengaluru Urban District.
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\\\\( ' by 2022

To.

1 The Deputy Commissioner
Rangalore Urban District
K (G.Road. Bangalore-56009

2 ( The Member Secretary Q- '—\f\i Mo ey Se0F chfwa

DESPATCHED

State Wetland Authority Korc e, NG - DaVErT e le,
Department of Ecology & Environment NOnewixos, | €5 (38 Medlahaaron
708, MS Building, 7" Floor, Noan fdeve
Near Vidhana Siudha, Ambedkar Veedhi )
Bangalore-560001) ‘1’ pa :
‘ AN
3. Joint Commissioner, BBMP ! v L
Bommanbhalli Zone ‘l f\/
Begur Road, Bangalore N N

Sir
Sub: Inviting to attend the site visit w.r.t NGT order dated: 06.05.2022 in respect of OA
No. 312/2022 (PB)-Reg
Ref: Board office Memorandum No. KSPCB/NE

Dated: 10.06.2022.

TA-OB/0/NGT-312/2022-23/ 1854

Fkkkkdk

With reference to the above, it is bring to your kind notice that, as per the NGT order OA No.

12/2022 (PB) pertain to grievance made by M/s. Vilasini Ramkumar and others against Burial
fler the lake was

3
ground inside the Kembattahalli Lake in violation of the environmental norms a

handed over to the BBMP at the start of 2020 by demolishing the wall which was being built ©
demarcate the burial ground from the lake premises. Hence, the Hon'ble NG

Joint Committee comprising of State Wetland Authority, Sate PCB Commissioner,
B as Nodal agency tor co-

T has constituted a

Municipal

Corporation Greater Bengaluru and Collector Bungalore with the state PC

ordination & compliance.

(Y 4

1he Hon’ble NGT direction, the joint committee may meet within four weeks, undertake site

As per
quisite remedial action by following

visits, look into the grievances of the applications and take re

due process of law. Also factual and action take report may be furnished within two months by e-



v

R support PDF .
mail aq 7, dicial-ng(@) 20v.in preferably in the form of searchable PDF/OCR supp and "
the form the image PDF,

Yours faithfully
Sd/-
Environmenta] Officer
RO-Bommanuha]li, Bangalyre

Copy to: 1. The Executive Engineer, Lake Division, BBMP-Bommanhalli Zone, Begur Road,
Bangalore for kind informatjon & attend the site visit.

2. The Senior Environmentzﬂ Officer, KSPCB, BNG—South, Nisargha Bhavap, Bangalore
for kind information and needfj] action,

Environmental Officer
RO—Bommanahth‘, BangaloQ;e
iz
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photograph of Kembhattahalli Lake with respect to Joint Committee (NGT OA No.312/2022) inspection Dated on
07.07.2022
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Jotograph of Kembhattahalli Lake with respect to Joint Committee (NGT OA N
07.07.2022

0.312/2022) inspection Dated on

N 2'."
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item No. 7 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

(By Video Conferencing)

Original Application No. 312/2022

vilasini Ramkumar & Ors. Applicants
Versus
State of Karnataka Respondent
Date of hearing: 06.05.2022
CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER
Application is tegistered pasedona complaint received by Email
ORDER
t by Mr.

1. The grievance made in the present letter petition sent

vilasini Ramkumar and ground inside the

others is against Burial

Kembattahalli lake premises at Thalaghattapara. The applicants have

e have been multiple burial

complained that ther s at the lake premises in

violation of environmental norms after the lake was handed over to the

BBMP at the start of 2020 by demolishing the wall which was being built

. to demarcate the burial ground from the lake premises which is nothing

but a systematic approach of encroachment on lake.

9. In view of the averments made in the present letter Petition, it
would be appropriate to have a factual and action taken report from a
Joint Committee comprising of State Wetland Authority, State PCB
Comumissioner, Municipal Corporation Greater Bengaluru and Collectol,

Bengaluru. The State PCB will be the Nodal agency for coordination and

compliance.  The Joint Committee may meet within four weeks
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